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FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOPMENT
be pleased to state :

(a) the total number of pre-fabricated
flats proposed to be constructed in South
Delhi during the Fourth Plan period;

(b) the details thereof;

(c) the criteria of selling of these flats
to the Low Income Group people and
Middle Income Group people in Delhi; and

(d) the prices of different types of flats
including interest, if any ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING AND WORKS, HOUSING

AND URBAN DEVELOPMENT (SHRI B.
S. MURTHY) : (a) 248 flats,

(b) These are four storeyed flats and are
being constructed in Safdarjang Residential
Scheme, block ‘C’. "The plinth arca of each
flat is about 706 square fect and it will have

3 living rooms, besides a bath room, W. C.
and kitchen,

(c) Flats costing upto about Rs, 15,000/-
are allotted to persons in the Low Income
Group and flats costing more than Rs.
15,000/~ are allotted to persons in the
Middle Income Group,

(d) The price is determined on ‘no-
profit-no-loss’ basis after the completion of
the flats. The prices of flats already
constructed by the Delhi Development
Authority varies from Rs. 15,000/~ to
Rs. 28,500/-,
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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Flight of Rnssian Planes to
Hanol over India
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) : No
Russian planes carrying arms and military
equipment havs been permitted to fly over
India to North Vietnam or to any other
destination. Civilian aircraft, however, do
fly over India to Hanoi and back with the
clearance of the Government of India. Such
civilian flights are of [1-18 aircraft and they
land at Calcutta (Dum Dum) airport on
their way to Hanoi. These aircraft carry
passengers. baggage, mail and cargo but no
military eguipment.
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MR. SPEAKER : It is a general ques-

tion, not pertaining to the call attention and,
therefore, not relevant just now,
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SHRI PILOO MODY (Godhra) : After
the Russian take over, perhaps he will say !
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SHRI RANJIT SINGH (Khalilabad) :
What is the frcguency of these flights
which he calls ordinary passenger flights,
How many such passengers have passed
through India to Hanoi in Soviet aircraft 7
Has it been absolutely ensured by Govern-
ment upon their landing in Dum Dum that
these aircraft contain no military passcngers
but only civilian ones, that they ‘are not
reinforcements going to Hanoi ? Would he
assure us that these are not, as alleged by
Budapest Radio and Westinrhouse, experi-
mental flights that are to lead later on to
bigger flights of reinforcemenis to Vietnam ?

SHRI1 PILOO MODY : Do they search
the baggage 7

SHRI DINESH SINGH : Normal ins-
pection takes place. We ensurc that they
are not carrying any war equipment.

As for the question of these being
probing flights. I do not think there is any
such question. Having been in the armed
forces, the hon. member is aware that
countriecs now have the capacity to get
people to destinations quickly without the
need of probing flight as such.

As regards the frequency, one flight
has taken place on the 17th. The other
flight was to take place after a one week of
interval. But I am not aware of other
flights having taken place.

SHRI S. K. TAPURIAH (Pali) : The
refusal of the Minister to categorically say
that in future planes carrying arms to

Vietnam would not be allowed also poses a
serious question.

We will not be surprised if on a later
day we come to know that these flights
were really exploratory and later on arms
were taken. There are two developmeats
which lead us to this conclusion, These
flights have taken place only after China
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has refused permission for the flight of Ru-
ssian planes over China. Sccondly. there
have been some revelations made by China
recently about Russian designs in curain
areas in this region Then again the hon.
Minister had admitted that these were [lu-
shyn 18 which had gone through Calcutta.
They have a wide range of use and can be
used as jet bombers and according to Jumes
Book of aircrafts which is an authoritative
publication on aeroplanes, the polish air-
force uses these Ilushin 18 planes. What
check has the Government to sec that they
did not carry plasma or other military
equipment in knocked down conditions 7
Have they checked the manifest properly ?
Have they ever held a surprise check to see
that the manifest tallies with the cargo or
other goods that are there 7 He mcntioned
that some civilians went there. How do they
ensure that the persons who went werc not
military officers or advisers 7 I laso want to
know whether it is a permancnt agreement
or it is permitted from time to time.

SHRI DINESH SINGH : Theie is no
permanent agreement. The question of any
surprise check does not arisc bceause all
planes are checked. It is not a sample
survey. Only onc plane had gone and that
was checked fully,
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Supplement Demands for grants,
Audit Report and Appropriation
Accounts (Defence Services)

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P. C.
SETHI) : On behalf of Shri Morarji R.
Desai, I beg to lay on the Table:

(1) Supplement to Demands for Graats
for 1969-70 (Vols. I-11I) (Hindi and
English versions).

(2) A copy of the Audit Report, Defe-
nce Services, 1.69 under article
151(1) of the Constitation.



